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IN THE HIGH COURT FOR THE STATE OF TELANGANA
AT HYDERABAD

FRIDAY, THE THIRTEENTH DAY OF SEPTEMBER
TWO THOUSAND AND TWENry FOUR

PRESENT

THE HONOURABLE THE CHIEF JUSTICE ALOK ARADHE
AND

THE HONOURABLE SRI JUSTICE N.V. SHRAVAN KUMAR

tl
WRIT APPEAL NO: 604 OF 2023

Writ Appeal under clause 15 of the Letters Patent preferred against the order
dated 1310312023 in W P No 44343 ot 2022 on the file of the High Court.

Between:
1. The Directorate of Enforcement, Represented

Department of Revenue,3rd Fliror, Shakar
Hyderabad- 500004

by its Assistant Director,
Bhavan Basheer Bagh,

2. SHRI ANIL PRASAD TIWARI, E, 601, NECKLACE PRIDE APARTMENTS
KAVADIGUDA

...AppellanURespondent No.2

AND

1

2

Mis Karvy Stock Broking Limited, Karvy Millennium, 9th Floor, Plot No. 31/P,
Financial District, Nanakramguda, Gachibowli, Hyderabad-500 032.
Represented by its Chairman and lVlanaging Director, Mr. C. Parthasarathy,
S/o Late C.R. Rajagopalan, aged about 67 years, resident of Plot No. 648,
Road No. 34, Banjara Hills, Hyderabad- 500033.

...Respondent-1/Writ Petitioner

M/s Karvy Realty (lndia) Ltd., Karvy House, No. 46, B-2-609/K Avenue 4,
Street No. 1 Banjara Hills, Hyderabad - 500034. Represented by its Director,
Mr. C. Parthasarathy, S/o Late C.R. Rajagopalan, aged about 67 years,
resident of Plot No. 648, Road No. 34, Banjara Hills, Hyderabad-500033.

...Respondent-2Mrit Petitioner

3. M/s Karvy Financial Services Limited, No. 202-205, Enterprise Center, 2nd
Floor, Near Domestic Airport, Opp Hotel Airlink, Off Western Express
Highway, Vile Parle (East), Mumbai - 400099. Represented by its Director,
Shri V. Mahesh, Sio B.S. Vijaygopal, aged about 57 years, Occ. Service,
H.No. B-2-4-21N1111201, Flat No. 201, Jyothi Vista Apartments, Road No. 5,
Near GVK Mall, Banjara Hills, Hyderabad- 500034.

... Respondent-3Mrit Petitioner

4. M/s Karvy Data Management Services Ltd., Karvy Gateway, Plot No. 38 and
39, 4th Floor, Finqncial Diskict, Nanakramguda, Gachibowli, Hyderabad-
500032. Represented by its Managing Director, Shri V. Mahesh, S/o B.S.
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Hyderabad-500034.
...ResPondent'4/Writ Petitioner

5.M/sKarwConsultantsLtd.,KarvyHouse,Jrlo46'B-2-609/KAvenue4'Street" 'r.rl. i'Eiii;ri'Hili;; il;d;;'bro -'soooa+'.nepresented bv its Director' Mr'

i.P;'ffi;LHh;,'5i; t;i; ch. niiisopalan, aged abgu!-6-7-vears resident of

Fi"ir.r" o+4, nt'ao t'lo. 34, Banjara liills, Hyderabad-500033

. . ...Respondent-SMrit Petitioner

6. Shri comandur Parthasarathy, chairman of the Karvy Group of companies /" f/il;#ilDit""toi ot ksbl*';;JG,t; "i 
C- Parthasarathv - HUF' H Ng.-B:?-

ibli6)irYozblFl""i ii;'d6, H,;a po i+, .r,oir"u Hi1s, Hlyderabad- 500033.

..ResPondent-6Mrit Petitioner

7. Shri RaiatParthasarathy,.No.30l,Sri AdityaAkshayaPride,Bharani Layout'' d1ild"ifr.iirdFiib3*i;;i No. 78, Film Nasar, Hvoerabad-500033

...ResPondent-7/Writ Petitioner

8. M/s Adhiraiat Commercial Enterprises Pvt Ltd' Plot No 648' Road No 34'
" iiuii.]""ritli'nv-d"iioru- soo033 Represented bv.its Director' Mr c'

Parthasarathv. Slo r-ate Cln. n-aiigi-difr", ,g"A 6bout-67 years' resident of
b6i'N;--dil,'ioao r.t6. sa, Banjiri Hills, Hvd-erabad-500033

...ResPondent-8Mrit Petitioner

9. M/s Compar Estates and Agencies Pvt Ltd , Plot No 648 Road No.34' 
." i,iuir"" iilG, nvoeiauao- s6oo33 Represented.by its Director' Mr' Bharat

Niio, eobbil, Slo nppai, Naiau- eouuiti, 999!^{out 55 vears, Plot No 648'

noaO tto. 3+, Aanjara Hills, Hyderabad- 500033'

...Respondent-9/Writ Petitioner

10.M/s Adhirajat Holdings, Represente{lY its partner, Mr' C Parthas^alqttty' S{o

Late C.R. Raiaqopalan' ,g6d jbort OZ Vears resident of Plot No 648' Road

No. 34, Bani5ri Hills, Hyderabad-500033'

...Respondent-1 0Mrit Petitioner

.ll.TheAdjudicatingAuthority,UnderPreventionofMoneyLaunderingAct-299?.
noom rto.zo, at-n rtoor,'J6'erun 

-o""p 
Building Parliam-ent, Street New Delhi-

ii-O'00i. i;pi.senteO Oy tne Registr'ar / Administrative office'

(Respondent No.11 is a Proforma Party)

..ResPondent-1 1/ResPondent-1

IA NO: 2 OF 2023

Petition under section 151 CPC praying that in the circumstances stated

in the affidavit filed in support of the petition, the High court may be pleased to

suspend order dated 13.0b.2023 passed in LA. 1 of 2022 in WP No. 44343 of

2022, pending disposal of the writ appeal



Counsel for the Appellant SRI A.R.L. SUNDARESAN, ADDL. SOLICITOR
GENERAL OF INDIA REP. FOR SRIANIL PRASAD
TIWARI (SC FOR ENFORCEMENT DIRECTORATE)

Counsel for the Respondent No.1 to 3,5 to 10: SRI AVINASH DESAI,
SR. COUNSEL REP. FOR
SRI MALLU NETHAN REDDY

Counsel for the Respondent No.4: SRI G. VIDYA SAGAR, SR. COUNSEL REP.
FOR SRI VAKITI VINEETH REDDY

The Court delivered the following: JUDGMENT



THE HON'BLE THE CHIEFJI'S TICE AJTOK ARADHE
AI\[D

TIIE HON'BLE SRI JUSTICE N.V. SHRAVAN KIIMAR

\trRIT APPEAL No.6O4 of 2O23

JLJDGMENT : Per the Hon'ble tle chteJ Jusdce Alok Aradhe)

Mr. A.R.L. Sundiresan, learned AdditionaL Solicitor

General of India, represents Mr. Anil Prasad Tiwari, learned

Standing Counsel for Enforcement Directorate for the appellant'

Mr. Avinash Desai, learned Senior Counsel represents

Mr. Mallu Nethan Reddy, Iearned counsel for respondent Nos'1

to 3, 5 and 8 to 10.

Mr. G. Vidya Sagar, Iearned Senior Ccunsel represents

Mr. Vakiti Vineeth Reddy, learned counsel for respondent No'4'

2. This intra Court appeal arises from orcler dated 13.03 '2023

passed in I.A.No.I of 2022 in W.P.No.44343 of 2022-

3. Learned counsel for the parties jointly subrnit that the

controversy involved in the aforesaid writ petition is col'ered by

judgment daled 12.02.2024 passed by a Division Bench of this

Court in W.A.No.6l1 of 2023.

4. For the reasons assigned by the Division Bench of ttris

Court in the aforesaid judgment dated 12.02.2024 passed in

i
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W.A.No.61l of 2023, the order dated 13.03.2O23 passed in

I.A.No.1 of 2022 in W.P.No.44343 of 2022 is set aside.

5. In the result, the writ appeal is allowed.

Miscellaneous petitions, pending if *ry,

There shall be no order as to costs.
SD/- K. SRINIV RAO

DEPUTY E STRAR

//TRUE COPY//
SECTION FFICER
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,n" Chairman and Managing Director' !r41t fg*V Stock Broking Limited'

Karvv Milenniur, 9ti'i'6"";:'p-t"i-tri it7i, Finaicial District' Nanakramguda'

i|?t"rii6'"'iii,'iiii;,il;l!l50ij bi' 'M-|. c pirrrasaotnv' s/o Late c R'

RaiaooDalan. ,o"o ,El,i"o"zl'""?'","ttiio"nfoiptot N6' 648' Road No 34'

, Bi: ta ll S# K"''f B*siB:iiwl n 11q 
"^ 

t or E D ) to-Ptlc l
5. il; dd i;sRi vrArlu r.rLitlnr't ir-qDY., Advocate IoPUCI

4. one cc to sRl vnxirj vr-uL'eiil CE-o-ov' Advocate ioPUCl
5. Two CD CoPies
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stand closed.
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HIGH COURT

DATED: 1 3 10912024
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JUDGMENT

WA.No.60 4 of 2023

ALLOWING THE WRIT APPEAL
WITHOUT COSTS
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